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CENTRAL administrative TRIBUNAL. JABAlfUR BENCH. JABAIPPR

original Appilcatlpn No. 669 of 2003

Jabalpur, this the 26th day of Sept^nober, 2003*

Hon*ble Mr» G. Shanthappa, Judicial Member

1. Surendera Nath Goewami,
aged about 33 years,

2* Atul Kumar Jain, aged about 34 years,

3* Anil Kumar Ral son of Shrl Babulal
Rai, aged about 31 years.
All residents of Rajiv Gandhi ward,
behind Railway Hospital, Bina
Distt. Sagar. APPLICANT

(By Advocate - shri H.R, Bharti)

VERSUS

1. Union of India,
through General Manager,
W*C*R« Jabalpur M«Pa

2, Divisional Railway Manager,
W* Central Railway,
Bhopal M«P« respondents

ORDER

Heard the learned counsel for the applicant. At th^

time of hearing it is noted that para 6 of the OA is not

Correspond to the relief sought in the OA, for quashing

the order dated 18,9.2003(Annexure-Av2) and for dierection

to the respondents for re-examination for the post of

Reservation Clerk and also call for the examination paper

alongwith mark sheet and may kindly be examine.

2. Interim relief asked is call for examination paper

alongwith mark sheet till the Interview proceeding on 29.9.03.

3. Adnittedly the applicant!have not exhausted the remedies

availed to them, by way of representation and no order are

passed against the applicants.

4. At this stage the advocate for the applicants has filed

a memo for withdrawl of OA, seeking liberty to approach

the respondents and th^ come to this Tribunal with a fresh
"Mr

OA. Accordingly the memo for withdrawl is allowed. The
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applicants dre/liberty to approach this Tribunal after

exhausting the remedies available to thsa. Accordingly

the ' OA is dismissed as withdrawn* The applicants are

given liberty to file fresh OA. "^he memo is place<^on record.

{G/j Shanthappa)
licial Member
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